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Httot F w jwh  far X a M r iii

r  Start Sabodk Hanada;
*U 1*J Shri 8. C. Samaata:

[Shri R. C. Majhl:

Will the Minister of CoMmanlty 
Development and Co-operation be
pleased to state:

(a) whether the nine-man study 
team set up to study the working, 
achievements and drawbacks of the 
Pilot Projects for Industries has com­
pleted ite work; and

(b) if not, how long it will take to 
complete the work?

The Deputy Minister of Community 
Development and Co-operation (Shri 
fe  8 . Morthy): (a) and (b). The
Study Team has completed its work 
and it expected to submit its report 
by tbe end of this month.

Cnmpw— don for A ir h m a im

r  Shri D. C. flhu w u  J Blui Muhammed Elias: 
Shrimatt Da Palehondlmrt: 

[_Dr. Gangadhara Sira:

Will the Minister of Transport and 
OssniiwiatesHena be pleased to state:

(a) whether there is a proposal to 
pay compensation to passengers wha 
sustain injuries while travelling by 
Indian Airlines Corporation planes; 
and

(b) if so, the details thereof?

The Deputy Miniate* of Civil Avia­
tion (Shri Mohiaddin); (a) Yes, Sir.

(b) The details of the scheme were 
announced by the Indian Airlines 
Corporation in a Press Note issued on 
the 5th October, 1959. 1 lay a copy 
of the Press Note on the Table of the 
Bouse. [See Appendix HI, annexure 
Kb. 70.].

Najafgarh Read Trank Sewer
•1114. Shri B. C. Mnliick: Will the 

Minister of Health be pleased to state:
(a) whether it is a fact that the 

Najafgarh Road trunk sewer is only 
half-complete even after three years' 
work by Central Public Works Depart­
ment although it was scheduled to be 
completed in last June; and

(b) what are the reasons for the 
delay?

The Minister of Health (Shri Kar­
ma, rkar) : (a) Yes, Sir.

(b) (i) The invert datum of the 
trunk sewer was lowered by 4‘26 ft. 
at the instance of the Municipal Cor­
poration of Delhi after the work had 
commenced. This involved work 
under difficult conditions of flowing 
sand.

(ii) This work was divided into 
three Sectors. The contractors who 
were entrusted with Sectors II and 
XU failed in their performances and. 
their contract* had to be terminated.

Bant tug ef Upper C las

*1118. Shri N. St. Mwslswaaay: WUI 
the Minister o f Railways be pleaeed 
to state:

(a) the policy of bdbking Upper 
Class accommodation at Railway 
termini like Howrah, Madras, Hyder­
abad etc.;

(b) what arrangements are contem­
plated to serve the passengers in  
entraining at the intermediate stations;

(c) whether booking cannot be 
made as and when tickets are pur­
chased and booking applied for with­
out “wait listing** all applicants until 
the last moment; and

(d) if so, the reasons therefor?
The Deputy Minister at la& w tyi 

(Shri Shahnawas K han): (a ) to (d ). 
A  statement is laid on the Table at 
the Sabha. [See Appendix XQ. 
annexure No. 71.} ;




